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From To 

The District Collector, 
Chengalpattu District. 

The Deputy Director of Town & Country 
Planning, 

Sir, 

Chengalpattu Region, 
No. 124, GST Road, Periyar Shopping 
Complex, 
Chengalpattu - 603 001. 

Sub TNPCB - MMN - Original Application No. 95 of 2023 - To stop the 
ongoing illegal constructions viz., S.F.Nos. 482 to 488 and 496 to 499 
of Paramankeni Village and S.F. No. 241 of Mudaliarkuppam Village, 
which are in violation of the CRZ Notification - Reg 

Ref 1. Order of Hon'ble National Green Tribunal (Southern Zone), Chennai 
dated 01/02/2024. 

2. Letter No. Pl/ 1484/2023 dated 01.03.2024 received from 
Department of Environment & Climate Change . 

3. Hon'ble National Green Tribunal (SZ), Chennai in O.A. No. 95 of 
2023 dated: 04.03.2024. 

Kind attention is invited to the reference cited abov~, Wherein the Hon 'ble 
National Green Tribunal (SZ) in its order dated: 01.02.2024 has directed as follows: 

1. "Today, it is reported by the learned Government Pleader that the Revenue 
Department as well as the Tamil Nadu Coastal Zone Management Authority 
(TNCZMA) has inspected the area in dispute and found out that the 
constructions were made in the survey numbers mentioned in the 
application viz., Sy. Nos. 482 to 488 and 496 to 499 of Paramankeni Village 
and Sy. No. 241 of Mudaliarkuppam Village, which are in violation of the 
CRZ Notification, particularly in the 'No Development Zone'. However, the 
report is silent about the action taken by the authorities. 

2. As it is found that the constructions are in violation of the CRZ Notification, 
let the concerned authorities take immediate action to stop the ongoing illegal 
constructions. However, before the said action is taken, all constructions 
that are happening, in violation of rules, as on date should be stopped 
forthwith by whoever is concerned. Let the CZMA - Tamil Nadu identify the 
violators and stop further construction in violation of the CRZ Notification 
and file a report. " 
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In this regard, a letter has been received from Department of Environment & 
Climate Change request to halt the ongoing constructions happening in the violation 
of rules in S.No 482 to 488 & 496 to 499 of Paramankeni village and S.No 241 of 
Mudaliyarkuppam Village, Cheyyur Taluk, Chengalpattu District. 

Subsequently, the Hon'ble National Green Tribunal (SZ) in its order dated: 
04.03.2024 has directed as follows 

"3. Let the detailed report from the Government be filed furnishing the 
particulars of the violators who shou-ld be made as a party before this Tribunal, as he 
is not able to say whether the work is stopped. We are giving a short date for the 
Government to respond in this regard. 

4. Let the matter be listed on 14.03.2024." 

In view of the above, you are requested to comply the direction of the Hon'ble 
NOT (SZ) order dated 04.03.2024 and furnish the action taken report to Director, 
Department of Environment & Climate Change so as to submit the same before the 
Hon'ble NOT (SZ) on 14.03.2024. 

Copy to: 
The Member-Secretary, TNSCZMSA & 
Director, Department of Environment & Climate Change, 
Panangal building, Saidapet, 
Chennai 600 015. 

District Col ector, 
Chairman/ DCZMA, 

Chengalpattu 
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